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ITEM NO.301 Court 7 (video Conferencing) SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Miscellaneous Application No.111/2021 in W.P.(C) No.804/2020

(Arising out of impugned final judgment and order dated 27-11-2020
in W.P.(C) No.804/2020 passed by the Supreme Court Of India)

MADRAS BAR ASSOCIATION Petitioner(s)
VERSUS
UNION OF INDIA & ANR. Respondent(s)

(with applications for appropriate orders/directions, clarification)

WITH

Diary No(s). 5122/2021 (PIL-W)

(with applications for appropriate orders/directions, clarification,
intervention)

Diary No(s). 6543/2021 (PIL-W)
(with applications for appropriate orders/directions,
clarification, intervention/impleadment)

W.P.(C) No. 502/2021 (PIL-W)
(with appln for stay)

Date : 03-06-2021 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE L. NAGESWARA RAO
HON'BLE MR. JUSTICE HEMANT GUPTA
HON'BLE MR. JUSTICE S. RAVINDRA BHAT

For the parties
Mr. KK Venugopal, Ld. AG
Mr. Balbir Singh, Ld. ASG
Mr. R. Balasubramanium, Sr. Adv.
Mr. Zoheb Hossain, Adv
Ms. Shradha Deshmukh, Adv.
Ms. Chinmayee Chandra, Adv.

Wﬁ;@“md Mr. Shyam Gopal, Adv.

SEETL K Mr. Ankur Talwar, Adv.

B Ms. Suhasini Sen, Adv.
Mr. Gurmeet Singh Makker, AOR
Mrs. Anil Katiyar, AOR
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Arvind P Datar, Sr. Adv.
Rahul Unnikrishnan Adv

TVS Raghavendra Sreyas, Adv

Naveen Hegde, Adv
Siddharth Vvasudev, Adv
Navdeep Singh, Adv
Gayatri Gulati, Adv
Sakshi Kakkar, AOR

Sidharth Luthra, Sr. Adv.
Aruneshwar Gupta, Sr. Adv.

C S Vaidyanathan, Sr. Adv.
Nalin Talwar, Adv

Sameer Abhyankar, AOR
Amish Tandon, Adv

Ayush Beotra, Adv

Dipin Tamang, Adv

Uddhav Khnna, Adv

Akshay Joshi, Adv.

K.C. Kaushik, Adv
Rahul Kaushik, AOR
Bhuvneshwari Pathak, Adv

Shilpi Satyapriya Satyam, Adv

Pankaj Singh, Adv.
Ranjana Singh, Adv.

Krishnan Venugopal Sr. Adv.

Shashikiran Shetty Sr. Adv.

Mahesh Thakur Adv.
Kaushik Mishra Adv.
Kiran Patel Adv.

Viapsha Singh Adv.

Ranjit Kumar, Sr. Adv.
R. Gowrishankar, Adv
S. Rajappa, AOR

Gourav Agrawal, Adv.
Chritarth Palli, Adv.
Sahil Tagotra, AOR

Mukul Rohtagi, Sr. Adv.
Rupesh Kumar, AOR

Rajeev Sharma Adv

Neelam Sharma, Adv
Pankhuri Shrivastava, Adv
Alekshendra Sharma, Adv
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Pravesh Bahuguna, Adv

Gourab Benerjee, Sr. Adv.
Rupesh Kumar, AOR

Ninad Loud, Adv

Sahil Tagotra, Adv
Shubro Mukherjee, Adv
Ivo D’ Costa, Adv

Paramjit Singh Patwalia, Sr. Adv.
Rupesh Kumar, AOR

Rajeev Sharma Adv

Neelam Sharma, Adv

Pankhuri Shrivastava, Adv
Alekshendra Sharma, Adv

Pravesh Bahuguna, Adv

Mahesh Thakur, AOR
Rajeev Singh, AOR

P.B. Suresh, Adv

Krishna Dev Jagarlamudi, AOR

Sai Kaushal N., Adv.

Sameer Abhyankar, AOR

T. V. S. Raghavendra Sreyas, AOR

UPON hearing the counsel the Court made the following

Heard.

ORDER

Arguments concluded.

Judgment reserved.

Written submissions, if any, be filed within two days.

(GEETA AHUJA)
COURT MASTER

(B.PARVATHI) (ANAND PRAKASH)
COURT MASTER COURT MASTER
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